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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH & EYDERAB;‘ D

_ ‘«,?,_ | 0.A.NO. 88/95, | | |

Date of Orderd 9~2-95
Betweens . |

Thallam Veeranjaneyulu. | |
aw App:)li cant.

and |

1. Chief Personnel Officer, S.E.Rly, ! |

; i Garden Reach, Calcutta-43, ' |

2+ Chief Mechanical Engineer, S.E.Rly, ,

Garden Reach, Calcutta. |

3. The Divisional Railway Manager, S.E.Rly, ‘
T T E . mesthndr DivisienwVieaskhanatnam. .

S.E.Rlys, Mech.Dept.,Waltair Divion, Visakhapatnam.

5. §.T.Rajan, Carriage Foreman, ’

| |

- Réspondentsv

6. S.N.Sarma, Carriage Foreman.

For the Applicants Mr. K.,V,Simhadri, advocate |
For the Respondents: Mr. N.R,Devraj, Sr.cgGSC. _ ’

CORAM: ’ '
THE HON'BLE MR.JUSTICE V.NEELADRI RAQ : VICE~CHAIRMAN

THE HON'BLE MR.R.RANGARAJAN 3 MEMBER(ADMND [
The Tribunal made the following Orders- *

Ab bk A MR TR AR e - e e L

orders of Rl vide letter No.P/I/13/CF-CWI/(spl)/II1/12/94 dt.20.12['-94
by declaring the same as illegal and arbitrary and forlconsequengial
direction to Rl to R4 to permit the applicant in the eristing

vacancy farthwith. i
%

Letter dt.8-2-95 was filed by the learned cFunsel for
the applicant stating that this OA is being withdrawn. |

In view of the above letter, the OA is dishissed. No .

j@aff/zyf_ .

Qo A
Deputy Reglstrar(J)CCT

To !

; 1. The Chief Personnel Officer, $.C.Rly,Garden Reach, Galcutta-43,
2. The Cchief Mechanical Engineer, $.E.Rly, Garden Reach,Calcutta;
3. The Divisional Riy.Manager, S.E.Rly,Waltair Divien,Visz hapatnap.
4. The Senier Divisional Mechanical Engineer, S.E,Rly,

Mech.Dept.Walkair Diviehen, Visakbhpatnam.
5. S.T.Rajan, Carriage Foreman, Sr.Divisional Mechani¢al Engineet,

6. S.N.Sarma, Carriage Foreman, Sr.Divisional Mechanical wnglnee# -
Office, Bhilaspur Division, Bhilaspar, Orissa 8tate. \
7. One copy to Mr, K.V.Simhadri, Advocate, 3-6-375/1/%,51:.1\10.2
Himayatnagar.Hyd-29.
8., One copy to Mr.N.R.IPvraj, S€.C8ECRlys. CAT.Hyd.
9. One spare copy.
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costs,
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IN THE CENTRAL ADMINTSTRATIVE PRI BULL
HYDERABAD BENCH AT HYDERARLD

—

THE HON'BLE MR.JUSTICE V.NEELADRIRA?
VICE~CHATRMAK

[y

~

THE HON'BLE MRORORANGARAJAN 3 M{ADN)

 AND

DATED: q - )__‘-1995/

ORDER/J N

LI . o ’
—— e -
f

M‘A./jR.;a/C.z-..-*o.

| ,:O.A.N;.l 9‘ %’1‘3[.5”

T,a.No. (Wep . J

1 and Interim directions

DJ_SLJO..‘; ¢ of with dlrectlons.
. |7 . .7 Disimisseq.

Dlsn:lssed a withdrawn

. Dl Stiissed fbr default
Oréered/Re ected

Bvm oo o SR N order as to costs.






